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Naya Raipur. the 21st March 2016

NOTIFICATION

No. 843/552/2016/19/T-4.— In exercise of the powers conferred by Section 2 read with Section 4 of the Indian
Tolls Act, 1851 (No. VIl of 1851), and in pursuance of the Department Notification No. 4744/PWD/02/19, dated 2nd
September 2002, the State Government, hereby. revokes the levy of toll tax on Phuljhar Mahan Banki River Bridge
located on 18/10, 23/8-10,40/10 km. of Ambikapur Pratappur Marg in Surajpur District with effect From 1st April, 2016.

By order and in the name of the Governor of Chhattisgarh,
J. M. LULU, Deputy Secretary.

T, G 41 6ER S, BReg SR T R, T S giEE A4 W - 2016






